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matter of recruitment  to the posts at all 
levels in the Board. 

(.b) Recruitment titles for the posts of 
Joint Secretary in the CBSE provide, for 
filling up vacancies by promotion failing 
which by direct recoruitment/ deputation. 
Such posts are selection posts in Group-A 
in the pay scale of Rs. 3700-5000/- and 
there is no provision for SC/ST reserva- 
tion for promotion or deputation to these, 
posts. However, in the case of direct re- 
cruitment, percentages of reservation for 
SCs/STs as prescribed by the Government 
of India in filling vacancies in Group-A 
posts also apply- in this case. 

(c) Yes, Sir. The service of one  Joint 
Secretary belonging to ST Community who 
was appointed in the Board on a tempo- 
rary basis were terminated by the Board 
after he had served for about 8 months, 
on account of his inefficiency. 

(d) No.  Sir. 

Teachers of State Council of Educational 

Research and Training, Delhi      Vdminis-
tratiou 

4495. DR. RAMENDRA KUMAR 
YADAV 'RAVI': Will the Minister of 
HUMAN RESOURCE DEVEXOP- 
LOPMENT be pleased to state: 

(a) whether it is a fact that qualifica- 
tion of Teachers and scale of Pay of 
District education institute of Training 
and Teachers Training institutes run by 
State Council of Educational Research 
and Training in Delhi Administration are 
the same;  

(b) if so, the details thereof; and 

(c) if not, what are the reasons there- 
for?  

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT     (DEPTT.   OF  EDU- 

CATION AND DEPTT. OF CULTURE) 

( KUMARI   SELJA);   (a)   No Sir. 

 )   Does  not  arise. 

(c) The designation and qualification 

of the posts in the two institutions are 

different. 
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Release  of geants   to  aided  schools    by 

M.C.D. 

4497. SHRI GHUFRAN AZAM: Will 
ihe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that grants 
to the aided schools are released very 
late by the Municipal Corporation of 
Delhi thus causing a lot of financial 
hardship to the teachers working in 
such schools; 

(b) if so, what are the names of the 
schools receiving such grants and the 
reasons and period of delay caused in 
the release of such grants during the 
last  one year,  school-wise; 

(c) what action has been taken/pro- 
posed to be taken against the officers 
responsible to cause such delay; and 

(d) what steps Government have 
taken/propose to take to ensure that in 
future grants to the aided schools are 
reieased well  in time? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPTT. OF EDU- 
CATION AND DEPTT. OF CULTURE) 
(KUMARI SELJA): (a) to (d) The 
Municipal Corporation of Delhi has 
intimated that the grant-in-aid is being 
released to all the 50 schools in time. 
However during 1992-93, the manage- 
ments of 37 schools expressed their 
disagreement over the issue of alloca- 
tion of posts. The grants were eventu- 
ally accepted by these schools after the 
issue was sorted out. A list of the 
schools receiving grants-in-aid is annexed 
as statement. 

 


